GOVERNMENT OF INDIA
MINISTRY OF LABOUR AND EMPLOYMENT
RAJYA SABHA
STARRED QUESTION NO. 80
TO BE ANSWERED ON 27.07.2023

REGISTRATION ON E-SHRAM PORTAL

80. SHRI HARNATH SINGH YADAV:

Will the Minister of Labour and Employment be pleased to state:

(a) whether Government has facilitated the registration on e-Shram
portal in order toprovide the benefit of Government schemes to the
unorganised workers easily;

(b) if so, the details thereof;

(c) the number of workers registered on e-Shram portal till date; and

(d) the percentage of male and female beneficiary workers out of
the above registrationdone on e-Shram portal, the details thereof?

ANSWER

MINISTER OF LABOUR AND EMPLOYMENT
(SHRI BHUPENDER YADAV)

(a) to (d): A statement is laid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PART (a) TO (d) OF RAJYA
SABHA STARRED QUESTION NO. 80* FOR 27/07/2023 REGARDING
“REGISTRATION ON E-SHRAM PORTAL” RAISED BY SHRI HARNATH
SINGH YADAV

(a) to (d): Ministry of Labour & Employment launched eShram portal
(eshram.gov.in) on 26th August 2021 for creation of a comprehensive
National Database of Unorganised Workers verified and seeded with
Aadhaar. eShram portal is meant to register and support the
unorganised workers by providing them a Universal Account Number
(UAN).

eShram portal provides multiple modes of registration,
through self-registration as well as assisted mode registration to
facilitate smooth registration process. Self-registration includes
registration through eShram portal and Unified Mobile Application for
New-age Governance (UMANG) mobile app. Assisted mode
registration includes registration through Common Service Centres
(CSC) and State Seva Kendras (SSKs).

As on 18" July 2023, over 28.96 crore unorganised
workers have registered on eShram portal. Out of the above
registrations, 47.23% workers are male and 52.77% workers are

female.
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